
FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/S. KUTE SONS DAIRYS LIMITED (UNDER CIRP), 
OPERATING IN MILK PROCESSING INDUSTRY

 At S. No. 406 & 407, Village Nimbhore, Post Survadi, Tal. Phaltan, 
Satara, Maharashtra, India – 415523

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. Name of the Corporate debtor 

along with PAN/ CIN No.
Kute Sons Dairys Limited
PAN: AABCK0391C
CIN: U01409PN1996PLC097492

2. Address of the Registered office S. No. 406 & 407, Village Nimbhore, Post Survadi, 
Tal. Phaltan, Satara, Maharashtra, India – 415523

3. URL of website N/A

4. Details of place where majority 
of fixed assets are located

S. No. 406 & 407, Village Nimbhore, Post Survadi, 
Tal. Phaltan, Satara, Maharashtra, India – 415 523

5. Installed capacity of main 
products/ services

Details are currently not available.

6. Quantity and value of main 
products/ services sold in last 
financial year

Sale of Milk, Milk Products and Cattle Feeds as per the 
latest available financials for FY 2022-23 is Rs.1255.61 
Crores. 

Details of Quantity are not available.

7. Number of employees/ workmen Nil as the plant is not operational.

8. Further details including last available 
financial statements (with schedules) of two 
years, lists of creditors are available at URL:

Information can be sought through 
communication to the following email: 
E-mail: cirp.kutesonsdairy@gmail.com 

9. Eligibility for resolution applicants under 
section 25(2)(h) of the Code is available at URL:

Information can be sought through
communication to the following email:
E-mail: cirp.kutesonsdairy@gmail.com 

10. Last date for receipt of expression of interest Wednesday, 28th October 2026 (15 days)

11. Date of issue of provisional list of prospective 
resolution applicants

Saturday, 7th November 2026

12. Last date for submission of objections to provisional list Thursday, 12th November 2026

13. Date of issue of final list of prospective resolution 
applicants

Saturday, 21st November 2026

14. Date of issue of information memorandum, evaluation 
matrix and request for resolution plans to prospective 
resolution applicants

Saturday, 21st November 2026

15. Last date for submission of resolution plans Tuesday, 22nd December 2026 (31 days)

16. Process email ID to submit Expression of Interest cirp.kutesonsdairy@gmail.com

17. Details of the Corporate Debtor's registration 
status as MSME

UDYAM-MH-30-0015621 issued on 
13/04/2021 as Micro Enterprise 

Date: 13.10.2026
Place: Pune

Sd/- 
Ritesh R. Mahajan
Resolution Professional
For Kute Sons Dairys Limited (Under CIRP) 
IP Registration Number: IBBI/IPA-002/IP-N00048/2017-18/10132 
B- 203, Devgiri, Ganeshmala, Sinhagad Road, Pune –411030
AFA valid up to – 31.12.2026 
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REQUIREMENT OF STAFF FOR RAJENDRA
SINHJI ARMY MESS AND INSTITUTE
(RSAMI), NEAR CIRCUIT HOUSE, NO 1

ASHOKA MARG, PUNE - 411001
1. THIS INSTITUTE WILL BE HIRING FOLLOWING STAFF ON
CONTRACTUAL BASIS FOR VARIOUS DUTIES AT ITS PREMISE.
THE DETAILS ARE AS UNDER:-

2.THE SELFWRITTEN / TYPED APPLICATION GIVING BIODATA AND
EXPERIENCE CERTIFICATE WILL BE SUBMITTED TO SECRETARY,
RSAMI PUNE - 411001 (MOB - 9479422408) WITHIN TWOWEEKS OF
PUBLICATION OF THIS ADVERTISEMENT.

3. CANDIDATE MAY CALL SECRETARY FOR ANY QUERY AND
RSAMI WEBSITE IS www.rsipune.org

Ser Appointment No of post Education
(a) Manager 01 MBA/ Hotel Mgt
(c) Clerk (Account) 01 Graduate
(d) Clerk (Project) 01 Graduate
(e) Barman 01 8th pass

ExpressNewsService
Pune,October 12

a25-YEar-OLdmanallegedly
pusheda23-year-oldengineer-
ing student into a 1,000-foot-
deep gorge atNaikwadiwater-
fall in Kolhapur district and
later approached the police
claimingshehadgonemissing,
policesaid.

the accused, shripaddin-
karWadar,aresidentofavdhut
ColonyinGargotitowninBhu-
dargad taluka,wasarrestedon
sunday for theallegedmurder
of tarannum Bashir Naik, a
third-yearcivilengineeringstu-
dentata local college.

Wadarwasproducedbefore
a court in Kolhapur, which re-
mandedhiminpolicecustody
tillOctober15forfurtherinves-
tigation.

according to the police,
Wadar and Naik lived in the
same locality and had known

eachotherforseveralyears.in-
vestigatorssuspecttheywerein
arelationship,butNaik'sfamily
had arranged hermarriage to
anothermaninNovember,and
she had decided to endher re-
lationshipwithWadar.

Police saidWadar allegedly
calledNaiktomeethimaround
11 am onOctober 9, following
whichthetwowenttotheNaik-
wadiwaterfall area.

Later, Naik's mother ap-
proached the Bhudargad po-
lice, saying shehad learnt that
her daughter had gone to the
waterfallwithWadar.however,
Wadar returned alone, and
Naikcouldnotbecontacted.

deputy superintendent of
Police Vivek Patil saidWadar
alsoapproachedthepolicesta-
tion separately, claiming that
he had gone to the waterfall

withNaikbuthadleftheralone
for some time to fetch water,
afterwhichshewentmissing.

the police launched a
search and questionedWadar,
finding his responses suspi-
cious. during sustained inter-
rogation, he allegedly con-
fessedtopushingNaikintothe
gorge because he was upset
that she was going to marry
someoneelse.

Wadar,whoreportedlyworks
with his brother, a contractor,
wassubsequentlyarrested.

thepolicerecoveredNaik's
body from the gorge on satur-
day. after the postmortem
examination, her body was
handedover toher family.her
lastriteswereperformedinher
native village of Patgaon in
Bhudargadtaluka.

On sunday, villagers and
Naik'sfamilysubmittedaletter
tothepoliceseekingathorough
investigation into thecase.

ExpressNewsService
Pune,October 12

saVitriBaiPhULEPuneUni-
versity (sPPU) has suspended
twomalestudentsfromitsaca-
demic department and hostel
aftertheyallegedlyconfronted
a female student for standing
outside the girls’ hostel with a
male friend at around 10.30
pm. the university has also
initiated the process of filing a
police complaint against the
two.

a student residing in the
hostel toldthe indianExpress
that the twomen objected to
the woman standing outside
thehostel atnight, entered the
hostel premises and argued
with femalestudents.

“theyobjectedtoherstand-
ing outside thehostel at night.
Boys are not allowed in the
girls’hostel,buttheystillcame
inside andwere fighting with
thewomenthere.theysimply
wanted to moral police that
girl,” shesaid.

Following the incident, fe-
male students staged a protest
on the university campus, de-
manding that the administra-
tion file a police complaint
against the twomen. the stu-
dent said thewoman involved
in the incident didnotwant to
file an individual complaint,

fearing repercussions on her
professional future.

a statement issued by the
sPPU Public relations Office
said the two students had at-
tempted to intimidate a
womanstudentbyquestioning
herinappropriatelyoutsidethe
girls’hostel.

the statement said several
female students subsequently
met Vice-Chancellor sharad
Gosavi and submitted a repre-
sentationdemandingstrictac-
tion.

“accordingly,acomplaintis
being filed with the police by
the university against the two
students and the admission of
both the students in the aca-
demicdepartmentandthehos-
telisbeingsuspendedwithim-
mediate effect,” the statement
said.

the university has also ap-
pointedahigh-levelcommittee
to investigate the incident and
said strict action would be
taken against those found re-
sponsible.

Uttam Bhajnavale, senior
Police inspector at Chatur-
shringi police station, said,
“somewomen students from
theuniversityhadcome to the
police station early in the
morning.however,thestudent
concernedhasnotsubmitteda
writtencomplaint.”

ExpressNewsService
Pune,October 12

VEtEraNMarathi actress
and Lavani performerMadhu
Kambikar, who carved a dis-
tinct identity forherself inMa-
rathi cinema, theatre and folk
art,diedonsundayafterapro-
longed illness.shewas73.

BorninMalegaoninGeorai
talukaofBeed,Kambikargrew
up immersed in folk art. she
tooktothestageatayoungage
andwentontoestablishherself
through her performances,
making a significant contribu-
tiontopopularisingtraditional
Maharashtrianfolkformssuch
asLavaniandtamasha.

her career spans over four
decades, she acted in over 75
filmsandnumerousplays,earn-
ing recognition forherversatil-
ityandstrongscreenpresence.

Kambikar had been bed-
ridden for several years after
suffering a stroke in 2016 that
left one side of her body para-
lysed.thestrokeoccurreddur-
ing a Lavani performance at
Yashwant Natya Mandir in
Mumbai.

Paying tribute to the actor,
ChiefMinister devendra Fad-
navis said her performances
across films, folk theatre, com-
mercial theatre and television
hadleftalastingimpressionon
audiences.

“her roles in movies like
‘hachMazaMaher’, ‘raghu-
maina’,‘EkhotaVidushak’,‘Za-
patlela’, ‘debu’, and ‘Yeu Ka
Gharat’ will remain etched in
thememories of the audience
forever,”Fadnavis said.

he added that Kambikar
hadworked to popularise folk
art rooted in rural life and en-
richedMarathi entertainment
throughheractinganddance.

deputy Chief Minister su-
netra Pawar said Kambikar's
powerfulactingandvibrantLa-
vaniperformanceshadearned

her a place inMarathi cinema,
theatreandfolkart.

“herjourneyfromruralfolk
artplatformstothefilmindus-
trywasaninspiringoneofgrit,
struggle, and devotion to art.
through her art, she enriched
Maharashtra's folkcultureand
the tradition of Lavani. her
contribution to the field of art
andtherolessheportrayedwill
remain forever etched in the
memories of the audience,”
Pawarsaid.

activist Manav Kamble,
whosaidhehadwatchedallher
films, recalled the challenges
Kambikar overcame to estab-
lishherself in the industry.

“Madhu Kambikar came
from a very poor and under-
privileged background. Carv-
ing out a distinct identity and
aura for herself was amonu-
mental goal that she achieved
in this industry,”hesaid.

KamblealsorecalledherLa-
vani performances, including
‘BharlaabhaalPaasviPahuuna
GanBai’and‘KutantumiGela
hotasangaKarbhari’.

amongKambikar'smemor-
able screen roles was her por-
trayal of themother of Laxmi-
kant Berde's character in
filmmaker Jabbar Patel's Ek
hota Vidushak. she also
worked with filmmaker and
actor dada Kondke in films
suchasYeuKaGharatandMala
GheunChala.

ExpressNewsService
Pune,October 12

iNthEelection for the some-
shwar Cooperative sugar Fac-
tory,heldforthefirsttimesince
the passing away of former
deputy Chief Minister ajit
Pawar, theNCP led bydeputy
ChiefMinister sunetra Pawar
hassecuredalandslidevictory,
winningsevenseats so far.

Purushottam Jagtap, who
had rebelled against the NCP
and alignedwith the BJP, has
beendefeated.additionally,the
panel led by Yugendra Pawar
hasalsosufferedadefeat.

Voting for the shri some-

shwar Cooperative sugar Fac-
tory in Baramati taluka took
placeonOctober11for21direc-
torposts.atotalof23,393voters
exercisedtheirfranchise,regis-
tering a turnout of 84.25%. as
thiswasthefirstelectioninthe
cooperative sector following
thepassingawayofajit Pawar,
all eyeswereontheresults.

sangram sorte won from
Class B representative consti-
tuency. FromGroup 1, abhijit
Kakade, PramodKakade, and
Vasantrao dagade emerged
victorious, while rajvardhan
shinde, VikramBhosale, and
rushikeshGaikwadwon from
Group2.

25-yEAr-old ArrEStEd formurdEr

Friendpushedstudent into
1,000-ft-deepgorge, then
reportedhermissing:Police

AccusedShripadDinkarWadar; (left) victimTarannumBashirNaik.

‘Moral policing’ at
girls’ hostel: SPPU
suspends2students

OBITUARY

Marathiactress,
Lavaniperformer
MadhuKambikar
passesawayat73

MadhuKambikar
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thEFOOdanddrugadminis-
tration (Fda), Pune division,
has directed Garden Vadapav
Centre, Camp;Balaji south in-
dianFood,Pimpri-Chinchwad;
Engineer Vadewale & thali, l
rahatani, Pimpri-Chinchwad;
andGKhotelPureVeg,located
in rahatani, Pimpri-Chinch-
wad, toceaseoperations.

the four establishments
were found operatingwithout
a valid licence or registration
andweredirectedtoceasebusi-
ness operations onOctober 10,
anofficial statement issuedby
FdaonMondaysaid.

Enforcement action was
takenagainst sevenhotelsand
dhabas in Pune division. Of
these, three establishments
were found to be violating hy-
gienerequirements.

these include Punjabi
dhaba, Lohegaon, Khan-e-
Khas (hotel), situated at Kau-
sar Baug, Kondhwa Khurd,
Pune, and hotel sonai, Uruli
devachi.

Consumers are advised to
report any complaints regard-
ingthequalityoffoodproducts
or food-relatedmalpractice by
contactingthetoll-freehelpline
1800 222 365or submitting a
complaint through the Food&
drugGrievanceportal.

FDAcracksdown
onGardenVadapav
Centre, others

Ajay Jadhav
Pune,October 12

WithMaharashtrafacing
a rainfall deficit and the state
government directing civic
bodies to impose a 10 per cent
water cut, the PuneMunicipal
Corporation(PMC)hasdecided
tosuspendwatersupplyacross
the city every thursday from
October 15. the civic body has
alsobannedtheuseofdrinking
water for construction and or-
dered the closure of vehicle
washing centres to conserve
wateruntil thenextmonsoon.

themeasuresfollowastate
governmentdirectivecitingthe
impactofElNiñoonmonsoon
rainfall thisyearandthepossi-
bility of its effects continuing
intonextyear.thePMCaimsto
ensure that theavailablewater
lastsuntilaugust31, 2027.

“theMaharashtra govern-
ment has issued an order say-
ing El Niño led to less rainfall
thismonsoonanditseffectsare

likely to continue next year.
thus, it is necessary to use
availablewaterjudiciouslyand
planproperlysothat it lasts till
august 31 next year,” said Pav-
neet Kaur, additionalMunici-
palCommissioner.

Kaur said the state govern-
ment had called for micro-
planningtoensureefficientuse
andpriority-baseddistribution
ofavailablewater.Civicbodies
have been directed to imple-
ment a 10 per cent water cut
and increase it if required, de-
pendingonthesituation.

the dams supplyingwater
to Pune currently hold 26.22
thousand million cubic feet
(tMC), lower than the storage
recorded during the corre-
spondingperiod lastyear.

“the PMCwill introduce a
watercuteverythursdaystart-
ing October 15. the entire city
willnotreceivewatersupplyon
thursdayssothattheavailable
water lasts till the next mon-
soon,”Kaursaid.

Drought-hit Punebans
useofdrinkingwater
for construction, shuts
vehiclewashing centres

Someshwar sugar factorypolls:
Victory forSunetraPawar’spanel

Navratri lights
ShriMahalakshmiTemplenearSarasbagh lit upon theoccasionof
Navratri. PavanKhengre

Pune


